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and can be released only after the reasona-
bleness of rates has been certified by the 
PWD, resolution of the concerned University 
Building Committee received and an assur-
ance to meet the matching contribution re-
ceived from the concerned State Govt.! 
management. Completion of these formali-
ties often takes time causing delay in release 
of grants. In respect of assistance for staff, 
the grants are provided by UGC upto the 
period of five years and thereafter the State 
Govts. h:we to take over the liability. The 
delay In release of grants occurs If the 
commitment of the State Govt. is not re-
ceived in time. 

According to the UGC. there IS. there-
fora. no specifiC delay ~n the disbursement of 
qranls to the colleges In Maharashtra spe-
CI;J!!y for books, journals and equipment 
provided the colleges follow the prescribed 
procedure and submit the requiSite docu'-
ments/informatlon as desired by the Com-
mission. During the Seventh Plan, the Nagpur 
University and Shivaji University were allo-
cated grants amounting to RS.190.95 lakhs 
and Rs.176.81 lakhs respectively, out of 
which grants amounting to RS.110.15Iakhs 
and Rs. 128.76 lakhs respectively have been 
released. The UGC has not -been able to 
release the full amount since the universities 
have not been able to utilise the component 
for building staff. Amravatl University is not 
yet declared fit under Section 12 B of the 
UGC Act for receiving institutional develop-
ment grant form UGC. 

The University Grants Commission is 
providing scholarships at postgraduate level 
only for students in engineering and technol-
ogy. According to the UGC, the grants for 
scholarships are released to the University 
on a one-time basis at the beginning of the 
acddemic session to prevent hardship to the 
stlldents. 

Ordnance Factory In Karnataka 

5996. SHRI G.S. BASAVARAJ: Will 
the PRIME MINISTER be pleased to state: 

(a) whether Government propose to 
set-up an ordnance factory in Karnataka; 

(b) if so, the details thereof; and 

(c) the type of defence equipments 
proposed to be produced in this unit? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) No, Sir. 

(b) and (c): Do not arise. 

Electric/Water Connections To Resi-
dents of Delhi Cantonment Area 

5997. DR. LAXMlNARAYAN PAN-
DEYA: Will the PRIME MINISTER be pleased 
to state: 

(a) whether the residents of the Delhi 
Cantonment Area are given 'No Objection 
Certificate' by the Delhi Cantonment Board 
for getting electric 'water connection only after 
clearance of taxes due; and 

(b) if so, whether Government propose 
to do away with this practice and help the 
residents in getting electric and water con"!. 
nections? 

THE MINISTER OF STATE IN me 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) Yes, Sir. 

(b) No, Sir. 

Ecological Crisis 

'5998. SHRIGUMANMALLODHA: Will 
the PRIME MINISTER be pleased to state: 


